Report of Committee constituted by Hon'ble NGT in the matter of
O.A. No.-142/2022 in case of Jayant Kumar V/s MoEF & CC & Ors.

Hon'ble NGT in the matter vide its order dated 28.02.2022 directed the
following regarding factyal position and action taken report of the areas
situated on Gata No. 7536 Ga Mi (Khand No.l & Khand No.3) both
measuring in sequence as 4.97( Hectare & 4.00 Hectares in Villagae-Billi,
Markundi, Tehsil-Robertsganj, District-Sonbhadra.

oo Having regard to the seriousness of the allegation it appears necessary to
ascertain the factual position in the matter through a joint committee of State PCB,

SEI44 and District Magistrate, Sonbhadya (Uttar Pradesh). The State PCB will be nodal

agency for coordination & compliance the Joint Committee may meet within four weeks
and undertake site visit and lo

ok into the grievance of applicants. Factual and Action
taken reports may be furnished within 3 months by email at Ludicz’a/—ngl@gov. In in

preferably in the form of searchable PDF/OCR Support PDF and not in the Jorm of
Image PDF”

That, in compliance of order dated 28.02.2022 passed by this Hon'ble
Tribunal, the following committee has been constituted:-

1. Sri Umesh Chandra Sharma, Member SEAC, Lucknow.
2. Dr. T.N. Singh, Regional Officer, UPPCB, Sonbhadra.
3. Sri Ashutosh Kumar Dubey, ADM (NGWRS), Sonbhadra.

hold areas.

That, the report of the factya] position of both areas are mentioned as under:-
1. That, the grievance of the applicant is that the mining was stalled on
lease in violation of direction issued by Hon'ble Supreme Court in the
case of Deepak Kumar Vs State of Haryana & Ors.(2012) 04 SCC 629
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by breaking homogeneous blocks deliberately in smaller blocks to
defeat the impact assessment of mining.

. The Rule 10(1) of the Uttar Pradesh Minor Minerals (Concession)
Rules, 2021 regarding extent of area for which a mining lease may be
granted provides as under:-

"....10 (I) Extent of area for which a mining lease may be granted:-
(1) Minimum area for grant of a mining lease for sand or
morrum or bajri or boulder or any of these in mixed state
exclusively found in river shall ordinarily be five hectare and
mineral found in the form of rock and not displaced from the
place of its origin and other minor minerals shall be one
hectare:

Provided that in case of non availability of such extent
of area this sub rule shall not apply. |
(2) No mining lease shall be granted in respect of any area
which is not compact and contiguous or otherwise not
suitable to scientific development:

- Provided that in respect of small deposits not suitable to
scientific mining in isolated patches, a Mining lease may be
granted for a cluster of such deposits without any division.
(3) No person shall acquire in respect of any minor
mineral, except sand or morram or bajri or boulder or any of
these in mixed state exclusively found in river-bed, exceeding
three mining lease, covering a total area of more than 23
Hectares:

Provided that mining leases in respect of sand or morrum or
bajri or boulder or any of these in mixed state, exclusively found in
the river bed exceeding two in number or total fifty Hectares in

area shall not be granted in favour of any person in the State of
Uttar Pradesh:
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Provided further that if the State Government is of
opinion that in the interest of mineral development, it is
necessary so to do, it may for reasons to be recorded in
writing permit any person to acquire one or more mining

leases covering an area in excess of the limits mentioned
above.

In response to the order of Hon’ble NGT dated 13.09.2018 in
O.A. No. 186/2016, it has been mentioned in available documents
of Mining Department, Sonbhadra that the referred leases were
granted in the light of Uttar Pradesh Minor Minerals (Concession)
Rules, 2021 as described above by the permission of District
Magistrate, Sonbhadra vide letter No. 111/khanij/2018 dated:
23.05.2018 to carved out the mining leases on Gatta n0.7536 with
other 03 Gattas as Gatta Nos. 4078, 4949 & 5593. As per order of
District Magistrate, Sonbhadra, it has been directed to Mining
Department, Sonbhadra to conduct detailed survey of available
minerals in referred Gattas and be submitted. The detailed joint
survey report had been submitted by the Geologist and Assistant
Geologist, Mining Department, Sonbhadra vide its letter No.
267/Khanij/2018-19 dated 23.05.2018. In the referred survey
report dated 23.05.2018, it was mentioned that Gatta No. 7536 had
been carved out into 04 blocks of areas. However, out of the 04

mining blocks, the concerned blocks as Khand No. 0] & Khand
No. 03 has been mentioned below:-

A. Khand No. 01-This Khand is situated between
24°27°45.90” N to 24°27°54.94” and 83°01°57.00” to
83%02°10.77”. This area has abundant mineable minerals
but due to unsystematic mining in the past, the topography
of the area has become undulatory and accordingly the
available mineable mineral is approximately 6,93,667
cubic meter.
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B. Khand No.03-This Khand 1is situated between
24%7°34.68” N to 24°27°43.62” and 83°02°7.25” to
83°02°18.08” and contains 7,68,069  Cubic Meter
mineable minerals.

As per report submitted by Mining Department, Sonbhadra, the
tender was invited for e-auction of the above refereed 02 Blocks
and other 02 as Khand No. 02 & Khand No. 04 and accordingly
above concerned 02 blocks were allotted to M/s Sai Ram
Enterprises, Village-Billi-Markundi, Obra, District-Sonbhadra
(Khand No. 01) and M/s C.S. Infraconstruction, Village-Billi-
Markundi, Obra, District-Sonbhadra (Khand No. 03).

Apart from those mentioned above, it has been mentioned in the
revenue record that the Gatta No. 7536 has total area of 106.396
Hectare out of which 4.122 Hectare is private land, 60.1220
Hectare is Reserve Forest and rest area 42.1520 Hectare marked as
7536 Ga Mi is recorded in the name of PAHAD consisting of
mineable minerals like Dolo Stone Boulders.

Khand No. 01 (Area-4.970 Hectares), Khand No. 02 (Area- 4.0
Hectares), Khand No. 03 (Area-4.0 Hectares) and Khand No. 04
(Area- 4.0 Hectares) are the parts of Gatta No. 7536 Ga Mi.(Area
4721520 Hectare). Since this Gatta No. 7536 Ga Mi is very large
in area, hence 04 blocks were carved out as Khand No. 01, 02, 03
& 04 for practical solution of e-auction leaving 100 meter area as
minimum safety distance of the reserve forest on Gatta No. 7536
Gha. |

The details of the mining leases in the area concerned have been
provided by the Mining Department, Sonbhadra vide its Reference
No.1090/khanij/2022 dated 28.06.2022 with all necessary
documents with map of the area has been annexed with this report.
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3. That, the Environmental Clearance for the concerned leases namely
Khand No.01 and Khand No.03 were issued by the District Level
Environmental Assessment Authority, Sonbhadra on 23.10.2018 and
thereafter mining leases have been executed and registered in favour of
respondents no. 05 and 06 on dated 05.10.2020 and 06.11.2020
respectively which is against the order dated 13.09.2018 passed by this
Hon'ble Tribunal by which direction have been issued to MoEF & CC
to take appropriate steps to revise the procedure laid down in the
notification dated 15.01.2016 and in compliance of which MoEF & CC,
Govt. of India issued on dated 12.12.2018 in which the working of
District Level Environmental Assessment Authority, Sonbhadra was
stopped.

4. That in view of above statutory provisions, it is evident that on
23.10.2018 the District Level Environmental Assessment Authority,
Sonbhadra was legally working and the EC Issued to respondent no 5
and 6 is valid as well as in accordance with law.

Briefing the above mentioned facts, it is utmost to tell that
these blocks are homogeneous in nature but heterogeneous for
purpose of mining looking the topography of the area and capability
of bidders interested for mining.

DrFN. Singh Umesh Chandra Sharma Ashutosh A\Kﬁ';r\xiéir:\Dubey
Regional Officer, Member SEAC, ADM (NGWRS),
UPPCB, Sonbhadra Lucknow District-Sonbhadra
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District Level Environment Impact

Assessment Authori
Office of the District Mag] uthority, Sonebhadra
Fax: 05444-224566 E. agistrate, Sonebhadra

ReENo. 15 /ParyaDEIAAISBRA0TS  ere@gmailcom

- Date: 23 wmzgr— 2018

M/s Sai Ram Enterprises I
Partner — Shri Chandra Bhushan Gupta (

Add.'— 2091, Near' Ayappa Mandir, Sector — 8, Obra;
Tahsil Robertsganj, District — Sonbhadra U.P. Q\

'\ Pl |
."\‘t,v/ Y y
‘,‘__' id° ‘revE

ch:gding Environmental Clearance for proposed Dg‘lbéib“hmning Project
at Gata I?IO. 7536Ga Mi (Khand-1), Village-Billi Markundi, Tehsil-
Robertsganj, Sonbhadra, U.P. (Leased Area-4.970 Hectare)

Sub:

Dear Sir,

Please refer to your letter dated 12/10/2018 addressed to the
Chairman/Secretary, DEIAA Sonbhadra. The District Level Committee considered the
matter in its Thirteenth meeting held on dated 15/10/2018. A presentation was made by
the consultant Shri Indra Singh R.Q.P. Lucknow along with the representative of the
project proponent, through documents, presentation made during meeting dated

15/10/2018 and reply to the queries raised by the DEIAA SBR, has informed to DEIAA
SBR that: '

1. The environmental clearance is sought for Dolo Stone Mining project at Gata No.

7536Ga Mi (Khand-1) Village-Billi Markundi, Tehsil-Robertsganj, District-
Sonbhadra, Uttar Pradesh (Leased area-4.970 Hectare). '

2. The present proposal is related to mining for a period of 20 years from the dated of
execution of lease deed. B

3. 49,700 Cubic meter Dolo Stone is proposed by committee to mine annually by said
lease area according to approved mining plan and validity of mining plan is valid up
to 05 years from the date of issuing of Environmental Clearance.

4. The water requirement will be limited to 1.00 KLD from Tankers for drinking,
1.50 KLD for sprinkling on haulage route for dust suppression and 0.50 KLD for
Plantation and others.

5. During operation the maximum no. of workers will not be more than 32.

6. The Project activity are not covered under general conditions, because its belong to
B2 Category, under MoEF notification dated 15/01/2016 and 20/01/2016.

7.  The mining will be opencast type and carried out semi mechanized.

The ultimate depth of mining will be restricted as per mining plan.

9. The mining operation will not be carried out in safety zone of any bridge or
embankment or in eco-fragile zone such as habitat of any wild fauna. N

10. This project does not attract any of the general conditions applicable on mining
project specified in EIA Notification 14/09/2006.

11. The Project proposal falls under B2 Category of MoEF Notification dated 15/01/2016
and 20/01/2016, Based on the above discussion, the District Level Environment
Impact Assessment Authority (Thirteenth meetings held on dated 15/10/2018) has
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decided to grant the Environmentg] Clearan
five years from the date of executio
implementation of the following general an

ce to this project proposal for a period of

1 of lease deed, subject to effective
d specific conditions:

General Conditions

1

Thl.S environmental clc.arnflcc is subject to allotment of mining lease in favour of
project proponent by District Administration/Mining Department.

Any addition of the mining arca, change of Khasra numbers, enhancement of

capf\cuy, change in mining technology, modernization and scope of working shall
again required prior environmental clearance as per EIA notification, 2006.

Mining will be carried out as per the approved mining plan. In case of any
violation of mining plan, the Environmental Clearance given by DEIAA will stand
cancelled.

Fugitive dust emissions from all the sources shall be controlled regularly. Water
spraying arrangement on haul roads loading and unloading and at transfer points
shall be provided and properly maintained.

Measures shall be taken for control of noise levels below 85 dBA in the work

environment. Workers engaged in operations of HEMM, etc. shall be provided
ith ear plugs/muffs and health records of the workers shall be maintained.

. jz‘&rsonal working in areas shall be provided with protective respiratory devices like
N\

ask and they shall also be imparted adequate training and information on safety

\ = +
NS =% and health aspects.
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12.

Special measures shall be adopted to prevent the nearby settlements from the
impacts of mining activities.

A separate Environmental Management Cell with suitable qualified personnel shall
be set-up under the control of a Senior Executive, who will report directly to the

“Head of the Organization.

A copy of the environmental clearance shall be submitted by the Project Proponent
to the Heads of the Local Bodies, Panchayat and Municipal Bodies as applicable in
the matter. -

The Project Proponent has to submit half yearly compliance report of the stipulated
prior environmental clearance terms and conditions in hard and soft copy to the
DEIAA, SBR. on 1% June and 1% December of each calendar year.

The DEIAA may alter/modify the above conditions or stipulate any further
conditions in the interest of environment protection.

Concealing factual data or submission of false/fabricated data and failure to
comply with any of the conditions mentioned above may result in withdrawal of
this clearance and attract action under the provisions of Environment (Protection)
Act, 1986.

Specific Conditions

L.

Norms of Transport Department/PWD shall be strictly followed during
transportation of minerals.

haul road shall be made motorable. .

Corporate Social Responsibility (CSR) plan along with budgetary provision of 5%
of the total cost shall be prepared and approved by Board of Directors of the
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company. A copy of resolutior
mpt s 1 as above shall be submi i
. 1] . ! t
with list of beneficiaries with their mobile nos./address peto e oy lone

4. This environmental Clearance does not cre
the proposed site/activity,

5, This environmental clearance shall be subject to v

ate or verify any claim of applicant on

- alid lease in favour of proj
roponen ini projeet
proponent for the proposed mining proposals. In case, the project proponent does

6.  Adequate buffer zone shall be maintai
: maintained between t i i
bearing deposis, wo consecutive mineral
7. Sprinkling of water on haul roads to control dust will be ensured by the project
proponent.

8. ‘Green‘ belt devc-:lopment shall be carried out considering CPCB guidelines

mcludmg. selection of plant species and in consultation with the local

DFO/Agr.lculture Department. Herbs and shrubs shall also form a part of

afforestation programme besides tree plantation. The company shall involve local

people for plantation Programme. Details of year wise afforestation programme
including rehabilitation of mined out area shall be submitted to the Regional

Office, MoEF, Gol, Lucknow and DEIAA SBR every year.

Blast vibration study shall be conducted and a observation report submitted to the

the Regional Office, MoEF, Gol, Lucknow and UPPCB within six months. The

report shall also include measures for prevention of blasting associated impact on

nearby houses and agricultural fields. .

10.  Controlled blasting techniques with sequential blasting shall be adopted. The
blasting shall be carried out in the day time only. -

11.  Appropriate arrangement for shelter and drinking water for the mining workers has
to be ensured at the mining site. .

12. Maintenance of village roads used for transportation of minerals are to be done by
the company regularly at its own expenses. The roads shall be block topped.

13.  Rain water harvesting shall be undertaken to recharge the ground water source.

14.  Status of implementation shall be submitted to the Regional Office, MoEF, Gol,
Lucknow, UP Pollution Control Board and DEIAA SBR within six months and
thereafter every year from the next consequent year.

15.  Measures for prevention and control of soil erosion and management of silt shall
be undertaken. Protection of dumps against erosion shall be carried out with geo
textile matting or other suitable material, and thick plantation of native trees and
shrubs shall be carried out at the dump slopes. Dumps shall be protected by
retaining walls.

16.  Trenches/garland drains shall be constructed at foot of dumps and coco filters
installed at regular intervals to arrest silt from being carried to water bodies.
Adequate number of Check Dams and Gully Plugs shall be constructed across
seasonal/perennial nallahs, if any flowing through the ML area and silts arrested.
De-silting at regular intervals shall be carried out.

17.  Garland drain of appropriate size, gradient and length shall be constructed for both
mine pit and for waste dump and sump capacity shall be designed keeping 50%
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18.

19.

safety margin over and above peak sudq
: , ) su i
maxl_mum discharge in the area adjoinin ertlhram-fau (.b ased:on 50 yeurs data) and
prox.nde ad.equate retention period to y 11 ¢ mine site. Sump capacily shall a'so
Sedimentation pits shall be constructed allow proper setting of silt material,
silted at regular intervals, at the corners of the garland drains and de-
Ground and surface water. i
er, if any i -
lease) shall be regularly monito:::c;nf: e t.he e (within 5.0 km of the
sty 26 toeeads o T r contfxml'natlon and depletion due to mining
Regional Office, MoEF, G ed. The monitoring data shall be submitted to the
<5 seplify i’urth ; 01,.Lu.0know., U.P. Pollution Control Board and DEIAA
irsinage in th'e i ?, morfl‘ltormg points shall be located between the mine and
ection o
i flow of ground water shall be set up and records
f;liltwle dust 'generation shall be controlled. Fugitive dust emission shall be
ar m . . . . .
angd : ﬂf; r onlljtlx-)red at llo.catlons of nearest human habitation (including schools
public amenities located nearest to sources of dust generation as

@_"‘mapplicable) and records submitted to the Regional Office, MoEF, Gol, Lucknow,

23

24.

p

 use of personal equipments etc. sha

P. Pollution Control Board and DEIAA SBR regularly.
aseline data for ambient air quality shall be generated and maintained and RSPM

evel in ambient air in the nearby human habitation (villages) shall also be

monitored along with other parameters.

Transportation of minerals shall be done by covering the trucks with tarpaulin or
other suitable mechanism so that no spillage of mineral/dust takes place.
Occupational health and safety measures for the workers including identification of
work related health hazards, training on malaria eradication, HIV, and health
effects on exposure to mineral dust etc. shall be carried out. Periodic monitoring
for exposure to reparable mineral dust on the workers shall be conducted and
records maintained including health records of the workers. Awareness programme
for workers on impact of mining on their health and precautionary measures like
11 be carried out periodically. Review of impact

of various health measures shall be conducted followed by follow up action

wherever required.

The project proponent will e
requirement, necessary protection measures aro
and garland drain around the mine pit and waste dump.
Top soil/solid waste shall be stacked properly with proper slope and adequate
safeguards and shall be utilized for backfilling (wherever applicable) for
reclamation and rehabilitation of mined out area. Top soil shall be separately
stacked for utilization later for reclamation and shall not be stacked along with

over burden. _
Over burden (OB) shall be stacked at earmarked dump site (s) only and shall not be
The maximum height of the dump shall not exceed

kept active for long period. :
20 m, each stage shall preferably be of maximum 10 m and overall slope of the
dump shall not exceed 35° The OB dump shall be backfilled. The OB dumps shall

be scientifically vegetated with suitable native species to prevent erosion and

surface run off.
~h o~

nsure for providing employment to local people as per
und the mine pit and waste dump



26.

Status shal] pe submitted to the
SBR on six monthly bagjs. cknow, U p Pol]
27.  Slope of the mining bench anq ultimate pit Jimi
Geolo .
28.  The waste water from 8y and Mining,

be covered with a tarapaulin or other suitable
enclosures so that no dust particl

es/fine matters escape during the course of
- transportation. No overloading of minerals for transportation shall be committed.
The trucks transporting minerals s

hall not pass through wild life sanctuary, if any

in the study area. - d g

31.  Project proponent shall explore the possibility of using solar energy where ever
possible, ' , »

32, Commitment towards CSR has to be followed strictly. -

33.  Regular health chech-up record of the mine workers has to be maintained at site in
a proper register. It should be made available for inspection whenever asked.

34, Project Proponent has to strictly follow the directions/guidelines issued by MoEF,
CPCB and other Govt. Agencies from time to time.

35.

The blasting and the use of HEMM will be done only after getting the permission
from the D.G.M.S.

You are also directed to ensure that the proposed site is not a part of any
no-development zone as required/prescribed/identified under law. In case of viola.tion, this
permission shall automatically deem to be cancelled. Also, ifl the event of any dispute on
ownership of the proposed site, this permission shall automatlcaflly deem to be can‘ce'lled.

The above conditions will be enforced inter-alia, under 11.1e provisions of
the Water (Prevention & Control of Pollution) Ac‘t, 1974, the Air (Prevention & Cor.m;).ll‘of
Pollution) Act, 1981, the Environment (Protection) Act, 1986 and the public Liability
Insurance Act, 1991 along with their amendments and 1:u1cs made th?re under and also any
other orders passed by the Hon’ble Courts of Law relatmg. to the subject mattcr.d :

The Project proponent will have to submit approved plans and proposals

incorporating the conditions specified in the Environmental Clearance within 03 months of
issuance of this clearance.?B:
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implemented to the satisfaction of DEIAA

may impos s
s ; sc a .
oxisting ones, if necessary. dditional environmental conditions or modify the

his is to re

T quest you to take fy ry m ;

- ' : urtl i i

¢ 'S;onlof cGazc;fc Notification No. S.0. 1533 ([‘,c)rdrl:zﬁz 09a ;‘6‘(’)’(‘) lasn ﬂalncr i

send regu SHpUR I ,
a pliance reports to the authority as prescribed in the aforcsaida nc;;‘ii;iiznd

(Shadab Ashlam)
S.D.M. (Sadar),
Member-Secretary,
» DEIAA Sonbhadra, U.P.
No. /Parya/DEIAA/SBR/........cccunneen /2018 dated as above.

Copy for information and necessary action to:
1- Director, Environment, Bibhuti Khand, Gomati Nagar, Lucknow.
- Director, Geology and Mining, Lucknow.
3. District Magistrate, Sonbhadra. L
4- Divisional Forest Officer, Obra Van Prabhag Obra Sonbhadra.
5. Additional District Magistrate, Sonbhadra ..
6- Regional Pollution Control Officer, Sonbhadra.
7. District Mining Officer, Sonbhadra.

8- NIC Sonbhadra to upload on website. : \
/,4’9;;’/:3\ o\ '1,‘:\ \’-\\S

""‘"',,l' ;:.";‘V r""'vm\zib\(}:“fﬁ.‘ (Shadab Ash]am)
b s +&. - SDM. (Sadar),
\“"- "/ Member-Secretary,

U S I
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Ref.No. |&  /Parya/DEIAA/SBR/2018 Date: U5 Z77¢zi¢

dronment Impact Assessmen ithori
Office of the District Magistrate, Sonebhadra
Fax: 05444-224566 E-mail: deiaasonbhadra@gmail.com

,2018
1o, L e
: RIS SR (e
M/s C.S. Infraconstruction Ltd. [ ~Jey ,\\
Managing Director — Smt. Pushpa Singh NE. {'.“
Add. - Village & Post Khanwar, AP

District — Ballia U.P.

Sub: Regarding Environmental Clearance for proposed Dolostone Mining Project

at Gata No. 7536Ga Mi (Khand-3), Village-Billi Markundi, Tehsil-
Robertsganj, Sonbhadra, U.P. (Leased Area-4.000 Hectare)

Dear Sir,

Please refer to your letter dated 12/10/2018 addressed to the

Chairman/Secretary, DEIAA Sonbhadra. The District Level Committee considered the
matter in its Thirteenth meeting held on dated 15/10/2018. A presentation was made by
the consultant Shri Indra Singh R.Q.P. Lucknow - along with the representative of the
project proponent, through documents, presentation made during meeting dated

15/10/2018 and reply to the queries raised by the DEIAA SBR, has informed to DEIAA
SBR that:

1.

The environmental clearance is sought for Dolo Stone Mining project at Gata No.
7536Ga Mi (Khand-3) Village-Billi Markundi, Tehsil-Robertsganj, District-
Sonbhadra, Uttar Pradesh (Leased area-4.000 Hectare).

The present proposal is related to mining for a period of 20 years from the dated of

_ execution of lease deed.

oo

10.

11.

40,000 Cubic meter D6l6"Storie is'pfoposed by committee to mine annually by said
lease area according to approved mining plan and validity of mining plan is valid up
to 05 years from the date of issuing of Environmental Clearance.

The water requirement will be limited to 1.00 KLD from Tankers for drinking,
1.50 KLD for sprinkling on haulage route for dust suppression and 0.50 KLD for
Plantation and others.

During operation the maximum no. of workers will not be more than 33.

The Project activity are not covered under general conditions, because its belong to
B2 Category, under MoEF notification dated 15/01/2016 and 20/01/2016.

The mining will be opencast type and carried out semi mechanized.

The ultimate depth of mining will be restricted as per mining plan.

The mining operation will not be carried out in safety zone of any bridge or
embankment or in eco-fragile zone such as habitat of any wild fauna.

Thi.s project. doe-s not attract any of the general conditions applicable on mining
project specified in EIA Notification 14/09/2006.

The Project proposal falls under B2 Category of MoEF Notification dated 15/01/2016
and 20/01/2016, Based on the above discussion, the District Level Environment

Impact Assessment Authority (Thirteenth meetings held on dated 15/10/2018) has
w5 ] e



decided to grant the Environmental Clearance to this project proposal for a period of
five years from the date of exccution of lease deed, subject to effective
implementation of the following general and specific conditions:

General Conditions

1 This environmental clearance is subject to allotment of mining lease in favour of
project proponent by District Administration/Mining Department.
5. Any addition of the mining area, change of Khasra numbers, enhancement of

capacity, change in mining technology, modernization and scope of working shall
again required prior cnvironmental clearance as per EIA notification, 2006.
3. Mining will be carried out as per the approved mining plan. In case of any
violation of mining plan, the Environmental Clearance given by DEIAA will stand
cancelled.
Fugitive dust emissions from all the sources shall be controlled regularly. Water
spraying arrangement on haul roads loading and unloading and at transfer points
shall be provided and properly maintained. :
Measures shall be taken for control of noise levels below 85 dBA in the work
environment. Workers engaged in operations of HEMM, etc. shall be provided
with ear plugs/muffs and health records of the workers shall be maintained.
Personal working in areas shall be provided with protective respiratory devices like
mask and they shall also be imparted adequate training and information on safety
and health aspects. ' '
7. Special measures shall be adopted to prevent the nearby settlements from the
impacts of mining activities. _ _
8. A separate Environmental Management Cell with suitable qualified personnel shall
* be set-up under the control of a Senior Executive, who will report directly to the
Head of the Organization. .
9. A copy of the environmental clearance shall be submitted by the Project Proponent

to the Heads of the Local Bodies, Panchayat and Municipal Bodies as applicable in
the matter. ' :

10.  The Project Proponent has to submit half yearly compliance report of the stipulated
prior environmental clearance terms and conditions in hard and soft copy to the
DEIAA, SBR. on 1° June and 1% December of each calendar year.

11. The DEIAA may alter/modify the above conditions or stipulate any further
conditions in the interest of environment protection.

12.  Concealing factual data or submission of false/fabricated data and failure to
comply with any of the conditions mentioned above may result in withdrawal of
this clearance and attract action under the provisions of Environment (Protection)
Act, 1986.

Specific Conditions

1. Norms of Transport Department/PWD shall be strictly followed during
transportation of minerals. ”

2. haul road shall be made motorable.

3.

Corporate Social Responsibility (CSR) plan along with budgetary provision of 5%
of the total cost shall be prepared and approved by Board of Directors of the

P



11.

12,

13.
14.

15.

16.

17.

company. A copy of resolution as above shall be submitted to the authority along

with list of beneficiaries with their mobile nos./address. '
This environmental Clearance does not create or verify any claim of applicant on

the proposed site/activity. - . |
Tl:i:rexlljvironmcntal clearance shall be subject to valid lease in favour of project
g proposals. In case, the project proponent does

the proposed minin :
iﬁp}?::: tafc\);lid IEasI; this environmental clearance shall automatically become

null and void. .
Adequate buffer zone shall be main

bearing deposits.
Sprinkling of water on hau

proponent. ' o o
Green belt development shall be carried out considering CPCB guidelines

including selection of plant species and 1n consultation with the local
DFO/Agriculture Department. Herbs and shrubs shall also fom} a part of
afforestation programme besides tree plantation. The company sha.ll involve local
people for plantation Programme. Details of year wise aff?restatnon prograx.nme
including rehabilitation of mined out area shall be submitted to the Regional
Office, MoEF, Gol, Lucknow and DEIAA SBR every year.

tained between two consecutive mineral

1 roads to control dust will be ensured by the project

| Blast vibration study shall be conducted and a observation report submitted to the

the Regional Office, MoEF, Gol, Lucknow and UPPCB within six months. The
report shall also include measures for prevention of blasting associated impact on
nearby houses and agricultural fields.
Controlled blasting techniques with sequential blasting shall be adopted. The
blasting shall be carried out in the day time only.
Appropriate arrangement for shelter and drinking water for the mining workers has
to be ensured at the mining site.
Maintenance of village roads used for transportation of minerals are to be done by
the company regularly at its own expenses. The roads shall be block topped.
Rain water harvesting shall be undertaken to recharge the ground water source.
Status of implementation shall be submitted to the Regional Office, MoEF, Gol,
Lucknow, UP Pollution Control Board and DEIAA SBR within six months and
thereafter every year from the next consequent year.
Measures for prevention and control of soil erosion and management of silt shall
be undertaken. Protection of dumps against erosion shall be carried out with geo
t::lile matting or other suitable material, and thick plantation of native trees and
:e mi?;n;h‘ilings carried out at the dump slopes. Dumps shall be protected by
jl"renches/garland drains shall be constructed at foot of dumps and coco filters
installed at regular intervals to arrest silt from being carried to water bodies
Adequate numb.er of Check Dams and Gully Plugs shall be constructed across'
seasonal/perennial nallahs, if any flowing through the ML area and silts arrested
g:fﬂt;ni;nregtﬂa: intervals shall be carried out. '
- o .
o it vt ekt g sl b onscied o
P C%a01w shall be designed keeping 50%
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18.

19.

23,

24.

25,

safety margin over and above peak sudden rainfall (based on 50 years data) and

maximum discharge in the area adjoining the mine sitc. Sump capacity shall a}so

provide adequate retention period to allow proper setting of silt. material.

Sedimentation pits shall be constructed at the corners of the garland drains and de-

i i als.

21:;3:3 l;%iu:r;:::zn\:vater, if any in and near t-he f:ore zone (W-lt?lin 5.0 km o_f The

lease) shall be regularly monitored for cont.aml?atlon and depletion dut.a to mining
activity and records maintained. The monitoring c?ata shall be submitted to the
Regional Office, MOoEF, Gol, Lucknow, U.P. Pollution Control Board and _DElAA
SBR regularly. Further, monitoring points shall be located between the mine and
drainage in the direction of flow of ground water shall be set up and records
maintained. B o

Fugitive dust generation shall be controlled. Fugmve. dEJ.St e.mlssm-n shall be
regularly monitored at locations of nearest human habitation (mcludmg sS:hools
and other public amenities located nearest to sources of dust generation as

mapplicable) and records submitted to the Regional Office, MoEF, Gol, Lucknow,

P. Pollution Control Board and DEIAA SBR regularly.

aseline data for ambient air quality shall be generated and maintained and RSPM
level in ambient air in the nearby human habitation (villages) shall also be
monitored along with other parameters. . -
Transportation of minerals shall be done by covering the trucks with tarpaulin or
other suitable mechanism so that no spillage of mineral/dust takes place.
Occupational health and safety measures for the workers including identification of

“work related health hazards, training on malaria eradication, HIV, and health

effects on exposure to mineral dust etc. shall be carried out. Periodic monitoring
for exposure to reparable mineral dust on the workers shall be conducted and
records maintained including health records of the workers. Awareness programme
for workers on impact of mining on their health and precautionary measures like
use of personal equipments etc. shall be carried out periodically. Review of impact
of various health measures shall be conducted- followed by follow up action
wherever required.
The Project proponent will ensure for providing employment to local people as per
requirement, necessary protection measures around the mine pit and waste dump
and garland drain around the mine pit and waste dump.
Top soil/solid waste shall be stacked properly with proper slope and adequate
safeguarc.ls and shall "t‘)e 'utilized for backfilling (wherever applicable) for
reclamation and rehabilitation of mined out area. Top soil shall b
stacked for utilization later for reclamation and shall ; sopermey
e shall not be stacked along with
;);Jetr :;riiznfg??) shall t?e stacked at efmnarked- dump site (s) only and shall not be
2opm : ong period. The maximum height of the dump shall not exceed
» €ach stage shall preferably be of maximum 10 m and overall slope of the

dump shall not exceed 35°. The OB d
o o - ump shall be b
be scientifically vegetated with suitable native s ok lled. The OB dumps shall

surface run off. ﬁ)\ pecies to prevent erosion and

R e i

v
e



H

areas shall continue until the
status shall be submitted to the
ution Control Board and DEIAA

e
saring and mand ement of rehabilitate
26.  Monitoring g e

vegetation becomes self sustaining. Com
Regional Office, MoEF, Gol, LucknoW, U.

SBR on six monthly basis. . o
27.  Slope of the mining bench and ultimate pit limi

i logy and Mining. _
S Dispstarak = shall be treated t0 conform to the prescribed

standards before discharging in t ream. The dlschargft:)t:n :::;rtf?:;
the Tailing Dam, if any shall be regularly monitored and re{)oi s:know S
Regional Office, Ministry of Environment & Forest, G0. = ’
Pollution Control Board and the State Pollution Co'ntrol Board. .
29.  Hydro geological study of the area shall be reviewed by the proje

annually. In case adverse effect on ground water quality :cmd quantity 18 obfserved
mining shall be stoppe ating steps 10 contain any

d and resumed only after mitig
\\adverse impact on ground water is implemen

t shall be as Per the mining scheme

78.  The waste water from the mine

ct proponent

ted.
be kept under control and rcgu - W
used for transportation of minerals and others shall have valid permissions as

prescribed under Central Motor Vehicle Rules, 1989 and its-amendments.. The
Vehicles transporting minerals shall be covered with a tarapaulin or other suitable
e during the course of

enclosures so that no dust particles/fine matters escap
transportation. No overloading of minerals for transportation shall be committed.

The trucks transporting minerals shall not pass through wild life sanctuary, if any

in the study area.

31.  Project proponent shall explore the possibility of using solar energy where ever
possible. A ‘

3. Commitment towards CSR has to be followed strictly.-

33.  Regular health ¢hech-up record of the mine workers has to be maintained at site in
a proper register. It should be made available for inspection whenever asked.

34,  Project Proponent has to strictly follow the directions/guidelines issued by MoEF,
CPCB and other Govt. Agencies fror time to time.

35. E;:n b‘lha:tg.% a;:{d St?le use of HEMM will be done only after getting the permission

You are also directed to ensure that the proposed site i

no-de.ve-lopment zone as required/prescribed/identified uidepr) law. :i;:en:; 5i§:? o alrlliy

permission shall automatically deem to be cancelled. Also, in the event f any di e o

ownership Ofth';h proposed site, this permission shall autom,atically deem :o Z:};alizz;?don

e above conditi i : . '
the Water (Prevention & Control z?;cmliii:;)ez:iir‘i;(;;nter.all-a’ s t?e provisions of
Pollution) Act, 1981, the Environment (Protectid , the Alr (Prevention & Control of
rotection) Act, 1986 and the public Liability

Insurance Act, 1991 along wi i

J g with their amendments and rules m
other ord , les made there und .
ers passed by the Hon’ble Courts of Law relating to the subject ma:;:n Beiles

larly monitored. Vehicles

.

, | Vehicular emissions shall

incorporating the conditions specified i
) pecified in i
- the Environmental Clearance within 03 months of

i B



The DEIAA SBR/MoEF reserves the right to revoke the environmental
clearance, if any conditions stipulated are not implemented to the satisfaction of D'EIAA
SBR/MoEF, DEIAA SBR may impose additional environmental conditions or modify the
existing ones, if necessary. o

This is to request you to take further necessary action in matter as per
provision of Gazette Notification No. 5.0, 1533 (1) dated 14-09-2006, as amcf\dcd.and
send regular compliance reports to the authority as prescribed in the aforesaid notification.

/

(Shadab Ashlam)
S.D.M. (Sadar),
Member-Secretary,
DEIAA Sonbhadra, U.P.
No. /Parya/DEIAA/SBR/.......ersrunnnnn/2018 - dated as above.
Copy for information and necessary action to: '
1- Director, Environment, Bibhuti Khand, Gomati Nagar, Lucknow.
2- Director, Geology and Mining, Lucknow.
3- District Magistrate, Sonbhadra. ;
4- Divisional Forest Officer, Obra Van Prabhag Obra Sonbhadra.
5- Additional District Magistrate, Sonbhadra . |
6- Regional Pollution Control Officer, Sonbhadra.
7- District Mining Officer, Sonbhadra.

8- NIC Sonbhadra to upload on website. %‘
= gl
Fird |

e
g ,;“R ) ié
5 2\ (Shadab Ashlam)

= . 5 i S.D.M. (Sadar),
\ & : .-Member-Secretary,
S * _~DEIAA Sonbhadra, U.P.
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